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40% capital will be allocated to the top six big banks viz. State Bank of India, Bank
of Baroda, Bank of India, Punjab National Bank, Canara Bank and IDBI Bank in
order to strengthen them to play a vital role in the economy. The remaining portion
of 20% will be allocated to the banks based on their performance during the three
quarters in the current year judged on the basis of certain parameters. This will
incentivize them to improve their performance in the current year.

(b) The Government is taking various steps to increase the efficiency of operations
in Public Sector Banks which inter-alia include new governance structure at the
Board level, modification in guidelines to introduce professionalism at the Board
level, better NPA management and risk controls and further revamping of key
performance indicators.

Encouraging small saving investment

2465. SHRI DARSHAN SINGH YADAV:
SHRI KIRANMAY NANDA:

Will the Minister of FINANCE be pleased to state:

(a) whether there are proposals under consideration/approved by Government to
encourage small savings and increase the rate of interest on their savings for the
poor and needy people of the country including the senior citizens; and

(b) if so, the details thercof and the details of the various schemes formulated
by Government recently in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) and (b) Yes Sir, there are schemes approved by the Government to
encourage small savings. The details of the scheme and the applicable interest rates
in 2014-15 and 2015-16 are given in the Statement (See below).

The Government has launched a new scheme "Sukanya Samriddhi Account (SSA)"
and relaunched Kisan Vikas Patras (KVPs). Sukanya Samriddhi Account Scheme:

The natural or legal guardian may open Sukanya Samriddhi Account in the name
of girl child from the birth of girl child till she attains the age of ten years and
in the name of girl child, who had attained the age of ten years, onc year prior to
the commencement of these rules dated 2.12.2014. The account may be opened with
an initial amount of one thousand rupees (X 1000). Deposit upto one lakh and fifty
thousand rupees (X 1,50,000) can be made in a financial year. The account may be
transferred anywhere in India. Withdrawals from the account can be made for the
purposes of higher education and marriage. Amount deposited under this scheme is
exempted from Income Tax.
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Kisan Vikas Patras Scheme:

Amount invested in Kisan Vikas Patra doubles in 100 months at the present
rate. The certificates can be purchased by an adult for himself or on behalf of a
minor or by a minor. It can also be purchased jointly by two adults. The certificate
may be prematurely encashed any time after two and a half years from the date of
purchase, in the event of death of holder or any of the holder(s), on order of court
of Law and forfeiture by a pledge.

Statement

Details of 'encouraging small savings' scheme and the
applicable interest rates in 2014-15 and 2015-16

SI.  Name of Schemes Interest Rates Interest Rates
No. (%) For 2014-15 (%) For 2015-16
1.  Savings Deposit Scheme 4.0 4.0
2.1 Year Time Deposit Scheme 84 84

3. 2 Year Time Deposit Scheme 84 84

4. 3 Year Time Deposit Scheme 84 84

5. 5 Year Time Deposit Scheme 85 85

6. 5 Year Recurring Deposit Scheme 84 8.4

7. 5 Year Senior Citizens Savings Schemes 9.2 93

8. 5 Year Monthly Income Account Scheme 8.4 8.4

9. 5 Year National Savings Certificate 85 85

10. 10 Year National Savings Certificate 8.8 8.8

11. 15 Year Public Provident Fund Scheme 8.7 8.7

12.  Kisan Vikas Patras 8.7 8.7

13. Sukanya Samriddhi Account Scheme 9.1 9.2

Disposal of non-core assets by PSBs

2466. SHRI ANAND SHARMA: Will the Minister of FINANCE be pleased to
state:

(a) whether the Finance Minister and the RBI has asked the Public Sector Banks
(PSBs) for disposal of non-core assets to raise liquidity and to support loan growth,
if so, the details thereof, and

(b) whether Government and RBI proposes to improve the financial health of



